EC. No. 615

ESTIMATES COMMITTEE
(1969-70)

(FOURTH LOK SABHA)

HUNDRED AND FIRST REPORT

MINISTRY OF HEALTH AND FAMILY PLANNING
AND WORKS, HOUSING AND URBAN DEVELOP-
MENT (DEPARTMENT OF WORKS, HOUSING
AND URBAN DEVELOPMENT)

Action taken by Government on the recommendations
contained in the Seventy-second Report of the Estimates
Committee (Fourth Lok Sabha) on the Ministry of
Health and Family Planning and Works, Housing and

Urban Development (Department of Works, Hous‘i:E
and Urban Development)—Department of Printing

Stationery (Stationery Wing)

LOK SABHA SECRETARIAT
NEW DELHI

February, 1970/Phélguna, 1891 (Saka)

:‘. 375K Price : Re. 075 Paise



LIST OF AUTHORISED AGENTS FOR THE SALE OF LOK SABHA
SECRETARIAT PUBLICATIONS

Si. Name of Agent Agency SL Name of Agent Agency
No. No. No. No.
ANDHRA PRADESH t2. Chasles Lambert & Com- 30
pan: 10g Mahatme
1. Andhra University General 8 G.n{iht Road, Opposite
Cooperative Stores Lud., Clock Tower, For,
Waltair (Visakhapatnam) Bombay.
GOy 4 o Teormiiey
- aruti Lane. un
dﬂn"e‘t;;fd News Ageon, Dadaji Street, Bombay-1
I,
Chittoor District. 14. Deccan Btéoku Suﬂ,Rl;:rdw 63
on oOliege ’
ASSAM gusm-
3. Western Book Depot, Pan > 1s. M/s. Ushs Book Depot, s
BazarGauha'i. pols ;’f&ﬁ‘; Chu-lBanr,Khm
t]
BIHAR Rombay-2 B.
4. Amar Kitab (_vlnr| Post 37 MYSORE
?n?mhresd'pg‘ agonal Road, 16. M/- Pe(;ple: Book Hmc. 6
PP. agtnmolnn ace
GUJARAT M“""”
s. Vijay Stores, Station Road, e RAJASTHAN
Anand 17. Ynéormation f%emn’,! 38
6 The New Onder Book 6 overnment of Rajasthar.,
‘(\.‘,gmplny, Bhis rgﬂdgc 3 Tripolia, Jaipur City.
medsbad-6
UTTAR PRADESH
HARYANA 13. Swastik Industrisl Works. 2
7. Muis. Prabhu Book Service, 14 %9, Holi Street. Meerut
Nai Subzimandi, Gurgaon, Gity.
‘Haryana). £9. Law Book Company, .8
MADHYA PRADESH S-“rd]-‘rb mfjml Marg,
3. Modern Book House, Shiv 1y
Vilas Patace  Indore City. WEST BENGAI
MAHARASHTRA 20. (ranthaloks, $/1, Ambica Io
Mookherjee Road, Belghs -
<. Mys. Sundendas Glanchand, ra, 24 Parganas.
601, Girgaum Road, Near 6
Princess Street, Rombay-a 11, WUdNWOId% omcom y 4“4
23 omse
10. The I[nternationsl Book 2 ,\'vree:,’Ca)ctma.
”Tiﬁ(ﬁmﬁfiﬂm Fi K. L. Mgkh h 8
ne, ms 22, Fima K. L. oped . 2
G.ndhiRNd Rombay 1 m, Banchharam Aar
e, Calcurta-12.
11. ‘The [nternational Book 26 :
Service, Deccan Gymkhana, 21, M/s. Mukherji Book House,

Poonae-4. #-P, Duff Lane, Calcutta




LORRIGENDA
to

101st Report of the Estimates Committee
(Fourth Lok Sabha) on the Ministry of
Health & Family Planning and Works,
Housing and Urban Development (Depart-
men;‘:)of Works, Housing & Urban Develon-
men Y

Page (1i1), 1ine 5, for '1' read '2'.
Page (vii), para 5, 1ine 6, for
"Government! read !Government!'s'

Page 4, line 3 from below, for 'demends'
read 'demands'
Page 5, 1line 7, for 'even!' _1"_g_ag 'over!
Page 6, 1ine 16, for 'taken _;g_?_g 'take!
Page 8, 1line 4 from below? for 'proceurement!
read 'procurement’.
Page 9, line 3 from below, for 'Strioal!

read 'Serial!
Page 37, line 11, for 'é62nd! E_Q?g t72n4!
Page 40, 1line 9, for 'including

read 'included'.




CONTENTS

COMPOSITION OF THE ESTIMATES COMMITTEE .

CoMPOISITION OF TH2 STuDY GROUP ‘D’ OF TH3 BSTIMATES COMMITTER .

INTRODUCTION . . .
“CHAPTER I. Report . . . .
CHAPTER II. Recommendation that have been accepted by Government .

‘CHAPTER III, Recommendations which the Committee do not desire to
pursue in view of Government’s reply. . .

AppeNDIX I* Chief Controller of Printing and Stationery Memorandum
No. s/111/52-P. & S. dated the 14th July, 1954. .

ApPPENDIX II' Chief Controller of Printing and Stationery Memorandum
No. 12/18/69-P, & S. dated the 25th June, 1969. .

AppeNDIX III Instrucnonslssued tothe Regional Stationery Depots torsend-
ing quarterly statements of stocks held by them to the
Controller of Stationery nnd theChlef Contrpller of Prlntmg
and Stationery.

APPENDIY 1V, Analysisoftheaction taken by Government on the recommen-
dations contained in the 72nd Report of the Bstnmtcs Com-
mittee (Fourth Lok Sabha).

37



ESTIMATES COMMITTEE
CHAIRMAN

Shri M. Thirumala Rao.
MEMBERS

1. Shri K. M. Abraham
3. Shri S. A, Agadi
4. Shri B. Anjanappa
5. Shri R. S. Arumugam
6. Shri Bedabrata Barua
7. Shri Brijraj Singh Kotah
8. Shri Dalbir Singh Choudhari
9. Shri Hem Raj

10. Shri Hukam Chand Kachwai

11. Shri M. Kamalanathan

12. Shri Bhanudgs Ramchandra Kavade

13. Shri H. Ajmal Khan

14. Shri Zulfiquar Ali Khan*

15. Shri Samarendra Kundu

16. Shri Mahindra Bahadur Raja Kamakhya Prasad Singh Deo
17. Shri Masuriya Din o
18. Shri Kartik Oraon

19. Shri Sarjoo Pandey

20. Shri Manubhai Patel

21. Shri Shashi Bhushan

22. Shri Ramavatar Shastri

23. Shri Shiv Kumar Shastri

24. Shri Nuggehalli Shivappa

25. Shri Arangil Sreedharan

26. Shri S. Supakar

27. Shri K. N. Tewari

28. Shri Gunanand Thakur

29. Shri Tula Ram

30. Shri Ramesh Chandra Vyas.

SECRETARIAT

Shri M. S. Sundaresan—Deputy Secrtary.
Shri T. N. Dhar—Under Secretary.

*Blected w. ¢. f. 22-12-1969 vice Shri G. G. Swell ;eligned.



STUDY GROUP ‘D’ OF THE ESTIMATES COMMITTEE
(1969-70)

CONVENER
Shri Nuggehalli Shivappa
MEMBERS

. Shri K. M. Abraham

. Shri B. Anjanappa

Shri Dalbir Singh Choudhari
Shri Hem Rgj.

Shri Hukam Chand Kachwai
Shri K. Kamalanathan

. Shri H. Ajmal Khan

. Shri Masuriya Din

. Shri Kartik Oraon

. Shri Shashi Bhushan

. Shri Shiv Kumar Shastri

. Shri S. Supakar

Shri K. N. Tewari

© WO NP ;s

I
I I =

V)



-~

INTRODUCTION '
1, the Chairman of the Estimates Committee having been autho-
rised by the Committee to submit the Report on their behalf, present
this Hundred and first Report on action taken by Government on
the recommendations contained in the Seventy-second Report of
the Estimates Committee (Fourth Lok Sabha) on the Ministry of
Health and Family Planning and Works, Housing and Urban Deve-
lopment (Department of Works, Housing and Urban Development)
Department of Printing and Stationery (Stationery Wing).

2. The Seventy-second Report of the Estimates Committee was
presented to the Lok Sabha on the 28th March, 1969. Replies indi-
cating action taken on the recommendations contained in the Re-
port were furnished by the Ministry on the 22nd September, 1969.

3. The replies to the recommedations were considered by the
Study Group ‘D’ of the Estimates Committee at their sitting held on
the 12th December, 1969. The draft Report whs adopted by the
Committee on the 20th December, 1969.

4. The Report has been divided into the following Chapters:
I. Report.
II. Recommendations that have been accepted by Government.

III. Recommendations which the Committee do not desire to
pursue in view of the Government’s reply.

5. An analysis of the action taken by Government on the recom-
mendations contained in the 72nd Report (Fourth Lok Sabha) of
the Estimates Committee is given in Appendix IV, it would be
observed therefrom that out of the 31 recommendations made in
the 72nd Report, 29 recommendations i.e. 83.5 per cent have been
accepted by the Government. The Committee do not desire to pur-
sue 2 recommendations ie. 6.5 per cent in view of the Government

reply.
M. THIRUMALA RAO,

New DELHI; Chairman,

December 22, 1969|Pausa 1, 1891 (Saka) Estimates Committee.

(vii)



CHAPTER ]

REPORT

The Estimates Committee are glad to observe thiat the points
brought out in their Seventy-second Report on the Ministry of
Health and Family Planning and Works, Housing and Urban Deve-
lopment (Department of Works, Housing and Urban Develop-
ment)—Department of Printing and Stationery (Stationery Wing),

have been replied to by Government in time and generally to their
satisfaction.



CHAPTER NI

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation (Serial No. 1) Para 1.30

The Committee note that the storage space available with the
‘Central Stationery Office, Calcutta is by and large adequate. They
also note that the Regional Stationery Depot, Madras has been able
to obtain additional accommodation and it would soon be in a posi-
tion to cater to the needs of all the indentors in the southern region.
They are, however, constrained to observe that the Regional Sta-
tionery Depots at New Delhi and Bombay suffer from a lack of ade-
quate storage space.

Reply of Government

Please see. replies to Recommendations Serial Nos. 2 and 4 in
this Chapter.

[Department of Works, Housing and Urban Development O.M.
No. 15[2|69-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 2) Para 1.31.

The Committee feel that there has been a drawback in planning
the Regional Stationery Depot at New Delhi to serve the needs of
the entire northern region. Considering the "rapid expansion of
governmental activities and opening of new offices etc. during the
‘Plan periods, the Ministry should have anticipated that there would
be heavy pressure on space for storage of paper and stationery
articles for governmental organisations in the near future. It ap-
pears that this aspect was overlooked while planning the building
which has already created the problem of space. The future re-
quirements could have been foreseen and provided in the original
plan of the building. The Committee hopes that in future forsee-
able and future needs of accommodation would be borne in mind
in such cases.

Reply of Government
A Department Committee was appointed in 1951 for the Statio-
nery and Printing Department. Government accepted the Com-

mittee’s recommendation to set up a Regional Stationery Depot at
New Delhi to cater for the requirements of indentors in Delhi|New

2
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Delhi only, totalling about 316. The stores to be handled by the
Depot every year were estimated at about 1200 to 1400 tons. On
this estimate, the effective storage space was worked out by the
Central Public Works Department at 14,000 sq. ft. only. This cal-
culation also tallied with that worked out on the yardstick of 10 sg.
ft. per ton as recommended by the Bedaux Engineers (a private
consulting firm of specialists who had previously examined the
working of the Government of India Stationery Office, Calcutta.)
Against this requirment of 14,000 sq. ft., plans drawn up and ap-
proved for the Regional Stationery Depot, New Delhi were for
35,000 sq. ft. (24,000 sq. ft. for storage purposes and 11,000 sq. ft. for
the Administration Block, watch and ward, Garage, Transit Go-
down, etc.) Thus the Plans included reasonable provision for fu-
ture expansion and cannot therefore, be said to have been defect-
ive. Unfortunately, even this additional accommodation has been
found to be inadequate due to the changed circumstances and un-
expected inerease in the number of indentors and their demands.
The increase in the number of indentors has been due to (i) ex-
pansion in Government activities and (ii) widening of the scope
of the funetions of the Depot to cover the demands of all indentors in
the northern region.

2. The Chief Controller of Printing and Stationery is seized of
the problem of shortage of acccomodation in the Regional Statio-
nery Depot, New Delhi. Steps have been taken to put up sheds in
the existing available open space within the compaound of the
Depot to provide covered space to the extent of 10,000 sq. ft. Be-
sides, efforts are also being made to get additional storage accom-
modation to the extent of about 10,000 sq. ft. allotted by the Director
of Estate at convenient places.

[Department of Works, Housing and Urban Develépment O.M. No.
15|2|68—PII, dated the 22nd September, 1969.]

Recommendation (Serial No. 3) Para 1.32

Government should explore the possibility of providing adai-
tional storage space in the Regional Stationery Depot, at New Delhi
so that due to congestion of stores damage to stationery articles is
not caused.

Reply of Government
Please see reply to. Recommendation Serial No. 2 in this Chapter.

[Department of Works, Housing and Urban Development O.M. No.
15/2|69—PII, dated the 22nd September, 1969.]
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Recommendation (Serial No. 4) Para 1.33

The Committee note that at present the Regional Stationery De-
pot, Bombay is not in a position to meet the requirements of the en-
tire western region, the present depot, being only in the nature of a
nucleus of a bigger organisation to come later.

The Committee suggest that a phased programme may be drawn
up for the expansion of the depot so that it may be in a position to
cater to the needs of the entire western region.

They also suggest that the feasibility of miaking the Stationery

Depots consumer-oriented for purposes of location in future may
be examined.

Reply of Government

The recommendation of the Committee has been noted. The
Regional Stationery Depot, Bombay was created to supply paper and
stationery stores to the Central Government indentors in the west-
ern region. Accommodation covering an area of 56,000 sq. ft. was
estimated as the minimum requirement for housing the Depot and
to make it into a full fledged unit serving the indentors in that re-
gion.

The Depot has been allotted an area of 9,589 sq. ft. (7,230 sq. ft. in
the new Central Government Office building and 2,359 sq. ft. in the
old Central Government Office building) both for office and storage
purposes. With this accommodation, the Depot is supplying the
requirments of 368 indentors located in Bombay City. Efforts are

being made to secure 10,000 sq. ft. of additional storage accommo-
dation in Bombay for the Depot.

3. The depot needs to be expanded to cater for the needs of all
the indentors in the western region. Provision for the constru-
ction of requisite accommodation has been proposed in the Fourth
Five Year Plan. The proposal for construction will, however,
materialise when funds and land become available.

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]

Recommendation (Serial No. 5) Para 2.24

The Committee are of the view that the considerations being
followed by the Chief Controller of Printing and Stationery for
scrutinising the demends of the indenting Ministries|Departments
of the Government of India are subject to so many variable factors
that they could hardly be called norms or standards.
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Reply of Government

Please see reply to Recommendation Serial No. 6 in this Chapter.
[Department of Works, Housing and Urban Development O.M. No.
- 15|2|69—PIl, dated the 22nd September, 1969.] -

Recommendation (Serial No. 6) Para 2.25

While appreciating the scrutiny now being exercised by the Chief
Controller of Printing and Stationery ever demands of the non-pay-
ing indentors, which are sometimes inflated very much, the Com-
mittee are surprised to note that the quantity scales with reference
to which these demands of non-paying indentors are checked by the
Chief Controller of Printing and Stationery were prescribed in 1954
and have not been amended since.

Reply of Government

The Chief Controller of Printing and Stationery has been instruc-
ted to undertake a review of the quantity scales prescribed in 1954.
However, as regards the existing procedure, the following explana-
tion is given:

Annexure ‘A’ of the Chief Controller of Printing and Stationery
Memo. No. 5/111|52-P&S, dated the 14th July, 1954 (Appendix I)
lays down the quantity scales of certain stationery stores and paper
items of general use which are to be supplied to every officer, clerk
or Class IV employee using stationery. These scales are taken as
norms or standards for the purpose of scrutinising indents of all non-
paying indentors. Indentors are required to base their indents on
these scales and the strength of their staff, which is indicated in
their indents. All indents are scrutinised by the Stationery Office
with reference to the prescribed quantity scales, and inflated de-
mands, if any, are reduced. Supply is made on the basis of admissi-
ble quantities after applying the economy cuts, where prescribed.
Therefore there is hardly any occasion to supply stores in excess of
the quantity scales, even if indentors submit inflated demands.

In the case of items appearing in Annexure ‘B’ of the Memo.
mentioned above, the fixation of quantity scales for consumption is
not possible in view of the fact that the consumption of these items
does not depend on the staff strength, but upon the nature and
volume of the work handled by an indentor. Supplies of these items
are, therefore, made on the basis of the average consumption of the
preceeding 3 years.

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]



6
Recommendation (Serial No. 7) Pam 2.26

The Committee would recommend that urgent steps should be
taken for fixation of quantity scales on a more scientific and need
basis for consumption of stationery and the demands of non-paying
Central Government indentors should be scrutinised with reference
to scales so evolved before admitting their demands.

Beply of Government
Please see reply to Recommendation Serial No. 6 in thig Chapter.

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]

Recommendation (Serial No. 8) Para 2.27

The Committee would recommend that, whenever cases of inflat-
ed demands for stationery from any Department|Ministry persist for
two or three years, the Printing and Stationery Department should
bring it to the notice of the Ministry of Health and Family Planning
and Works, Housing and Urban Development who should taken up
this matter with the Indenting Department|Ministry at a higher
level. The Printing and Stationery Department should, however, en-
sure timely supply of what they consider to be admissible demands
of the indentors, so that the Ministries|Departments may not be
hampered in their work or tempted to pitch their demands high.

Reply of Government

The recommendation has been noted. Please also see repiy to
Recommendation Serial No. 6 in this Chapter. '

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]

Rocommendation (Serial No. 9) Para 2.35

The Committee note that there has been a steep rise in expendi-
ture on paper and stationery stores during the period 1963-64 to 1965-
66 on account of enhanced supplies to Defence indentors in the wake
of national emergency. While there had been a downward trend in
1966-67, there was a further increase during 1867-68. The provision
for 1968-69 has registered a further increase as compared to 1967-68.
The Committee would stress the need for those responsible in the
Ministries to keep a close check on the expenditure on paper and
stationery stores so that such fluctuations do not occur and are stabi-
lised at a certain level.
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Reply of Government

The recommendation has been noted. The actual expenditure
during 1968-69 was Rs. 5,83,33,349 against the actual expenditure of
Rs. 6,16,56,944 during 1967-68.

It may not be possible to eliminate fluctuations in expenditure:
on paper and stationery stores altogether on account of the follow-
ing factors:

(i) variations in the price of paper, excise duty and sales tax;.

(ii) variations in prices of stationery stores; e.g. during 1967-68,
for stencil paper and carbon paper, for which certain raw
materials are imported, higher rates were paid due to
devaluation;

(iii) variation from year to year in the actual supply of paper
by the paper mills and other stationery stores by the con-
tractors. ‘

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]

Recommendation (Sefial No. 10) Para 2.42

The Committee note that the Stationery Office along with other
direct demanding indentors on paper mills for supply of paper and
boards consume about 20 per cent of the total indigenous production
of paper, but they have by themselves no direct control over fixing
the prices of these commodities. On the other hand they have been
experiencing some difficulty in obtaining paper and boards from the
paper mills and manufacturers in time.

Reply of Government

Please see reply to Recommendation Serial No. 11 in this Chapter.

[Department of Works, Housing and Urban Development O.M. No..
15|2|69—PII, dated the 22nd September, 1969.]

Recommendation (Serial No. 11) Para 243

The Committee would suggest that the government and quasi-
government agencies as also the DGS&D should endeavour to work
in a concerted manner so as to see that the paper mills are subjected
to some control in the matter of timely delivery of paper and boards
to the demanding officers, and that they do not keep backlags in the
hope that the price of paper would go up.
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Reply of Government

The recommendation of the Committee has been noted. The
Ministry of Foreign Trade and Supply (Department of Supply),
who are responsible for the procurement of paper and boards for
Government requirements, have been requested to take suitable
measures for implementing the recommendation.

[Department of Works, Housing and Urban Development O.M. No.
15|2|69-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 12) Para 248

The Committee appreciate the endeavours of the Controller of
Printing and Stationery Department for securing prices lower than
the rates prevalent in the market for stationery stores other than
paper and paper boards. But the Printing and Stationery Depart-
ment should not accept articles of sub-standard quality in their
attempt to secure bargain prices for stationery required by the
Departments|Ministries of the Government of India.

Reply of Government

A fairly large number of stationery items which were previously
imported are now being procured by the Government of India
Stationery Office from indigenous sources. Contracts are always
concluded by the Stationery Office for the supply of stationery
stores conforming to prescribed specifications. However, many sup-
pliers are small-scale units who do not have the requisite facilities
for quality control and this sometimes results in the production of
slightly sub-standard articles. In urgent cases, such slightly sub-
standard articles are accepted by the Statiomery Office at reason-
able discounts to ensure timely supply of those articles to the
various indentors. But efforts will be made to improve the quality
of manufacture and to reduce the acceptance of sub-standard ma-
terials.

[Department of Works, Housing and Urban Development O.M. No.
15|2|69—PII, dated the 22nd September, 1969.]

Recommendation (Serial No. 13) Para 2.66

The Committee note that the responsibility of procurement of
printing stores was transferred to the Directorate General of Sup-
plies and Disposals in 1962. Again within three years, in 1965 the
responsibility for proceurement of printing stores, like ink roller-
composition, quoins, reglets, etc. was retransferred to the Govern-
ment of VIndia Stationery Office leading to some inconvenience to
the Clovernment of India Presses.
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Had sufficient care and thought been given when the question
of transferring the responsibility for procurement of printing stores
1o the Directorate General of Supplies and Disposals was considered
in 1962, such a situation would not have arisen.

Further frequent transfer and retransfer of responsibilities
‘between Government offices are likely to lead to delay and disloca-
tion in work as well as result in infructuous expenditure which
should be avoided. Moreover, a change once found necessary from
all aspects and given effect to should continue for a reasonable
length of time.

Reply of Government

The work of procurement of non-stationery items, including
printing stores, was transferred from the Government of India
‘Stationery Office, Caleutta to the Directorate General of Supplies
and Disposals in 1962 after careful consideration in the expectation
that the D.G.S.&D. as the largest central purchasing organisation
of Government, would be able to give better service to indentors.
But this expectation did not materialise in the case of certain items
of printing stores required for the day-to-day working of Govern-
ment presses. The main disadvantage, resulting from the transfer
of procurement responsibility for these few items to the D.G.S.&D.,
‘was delay in supplies which could not be foreseen at the time the
transfer was effected. The balance of advantage was, therefore,
seen in retransferring the procurement responsibility for these
items to the stationery office.

The Committee’s observations have been noted for future guid-
ance.

[Department of Works. Housing and Urban Development O.M. No.
1512|169-PII, dated the 22nd September, 19697

Recommendation (Serial No. 15) Para 2.86

- The Committee note that the Inspection Wing of the Stationery
Department was transferred to DGS&D along with staff and equip-
ment with effect from 15th November, 1966, on the ground that
DGS&D already had a well established system of inspection and
net work of Inspecting officers all over the country. The Com-
mittee are not convinced with arguments advanced by the Ministry
in support of this transfer.

Reply of Government

Please see reply to Recomendation Strical No. 18 in this Chapter.
[Department of Works, Hounng and Urban Development O.M. No.
15|2|69-P11, dated the 22nd September, 1969] £

3081 (Aii) LS—2
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Recommendation (Serial No. 16) Para 2.87

In the opinion of the Commitee, Inspection and Procurerent-
Wing should be under the same organisation as is the’ practice in
the DGS&D itself. This should have facilitated quicker procure-
ment and inspection of stores and ensure unified control. They
feel inclined to accept the view of the Ministry that the advantages
claimed by the transference of the Inspection Wing to the DGS&D'
could also have been achieved if the Inspection Wing had remained
under the Government of India Stationery Office with separate Re-
gional Inspectorates for undertaking pre-inspection. The Com-
mittee feel that the division of procurement and inspection work
and concentrating them under two separate organisations may not
be conducive to the efficient working of the Department. The Com-
mittee therefore suggest that Government may examine the matter
thoroughly and consider the feasibility of the inspection work rest--
ing with the Stationery Department itself.

-

Reply of Government i

The recommendation of the Committee has been examined and
the Ministry of Foreign Trade and Supply (Deptt. of Supply) have
been requested to agree to its implementation.

[Department of Works, Housing and Urban Development O.M. No.
15/2!69-PI1, dated the 22nd September, 1969]

Recommendation (Serial No. 17) Para 2.88

The Committee suggest that the results of the working of the
new system of inspection by avoiding tender samples, as far as
possible, may be watched for some time and a report submitted to
the Committee in due course.

Reply of Government

Noted for compliance.

[Department of Works, Housing and Urban Development O.M. No.
152169-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 18) Para 2.103

The Committee note that the MinistriesiDepartments of the
Govt. of India have been delegated certain powers for local pur-
chases and they are not required to obtain non-availability certifi-
cates from the Govt. of India Stationery Office so long as the local



IT

purchase is within their powers. They also note that even though
the indenting departments are required to report to the Stationery
Office the quantities of items locally purchased, only a few do so
and no systematic records of the total local purchases made are
maintained at one place. In the absence of such records it is diffi-
cult to measure in definite terms how far the functions of the
Stationery Office as the Central agency for procurement and supply
of stationery stores to all Govt. of India indentors are being fulfilled
or their powers eroded. The Committee need hardly stress that
the Ministry should ensure compliance by the indenting depart-
ments of the orders of the Ministry of Finance in all cases.

Reply of Government

All Ministries;Departments of the Govt. of India have been re-
quested to follow strictly the instructions contained in the Ministry
of Finance (Department of Expenditure) O.M. No. F. 12(76)-E.II
(A)|60 dated 30-9-63. They have also been requested to impress
upon their: Attached|Subordinate offices not to exceed the limits
of powers for local purchase of stationery. A copy of the CCP&S
memorandum No. 12|18!69-P&S dated 25-6-69 is enclosed. (Appen-
dix II)

[Department of Works, Housing and Urban Development O.M. No.
1512'69-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 19) Para 2.104

The Committee feel constrained to note that even in the exercise
of the power of local purchase, many Govt. departmentsjorganisa-
tions have spent large amounts in excess of the permissible limit.
Serious view should be taken of this trend which nullifies any
attempt on the part of the Chief Controller of Printing and Sta-
tionery to exercise scrutiny and check over the normal indents of
the Ministries with a view to achieving economy.

Reply of Government
Please see reply to Recommendation Serial No. 18 in this Chapler.

[Department of Works, Housing and Urban Development O.M. No.
15/2/69-PI1, dated the 22nd September, 1969]

Recommendation (Serial No. 20) Para 2.105
The Committee recommend that a well defined system be devised

by which it would be possible to measure the quantity and value of
the total stationery consumed by the Ministrits/Departments of the
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Government of India as against their entitlement according to the
‘prescribed scale and then introduce curbs on wasteful expenditure. -

Reply of Government

The recommendation has been noted. Please also see replies to Re-
commendation Serial Nos. 6 and 18 in this Chapter.

[Department of Works, Housing and Urban Development O.M. No.
15!2169-PI1, dated the 22nd September, 1969]

Recommendation (Serial No. 21) Para 2.113

The Committee note that on account of difficulties of getting fore-
ign exchange in respect of certain imported items of stationery, a
decision was taken to delete 145 items of imported stores from the
vocabulary of the Stationery Office. They are, however unhappy to
note that although a decision was taken to simultaneously explore
the possibility of procuring indigenous substitutes for imported items,
no concerted measures appear to have been taken by the stationery
office in this direction. Even accepting that there is hardly any de-
mand for 54 items out of the total number of 145 items deleted from
the list as stated by the Ministry, the Committee fail to see why ac-
tion to explore the sources of indigenous supply in respect of the re-
maining 91 items should not have been taken much earlier when it
has been admitted by the Ministry that it is the responsibility of the

stationery office to locate indigenous manufacture of the best possible
quality.

Reply of Government
Please see reply to Recommendation Serial No. 22 in this Chapter.

[Department of Works, Housing and Urban Development O.M. No.
15i2!69-PlI, dated the 22nd September, 1969]

Recommendation (Serial No. 22) Para 2.114

The Committee would recommend that the whole matter should
be examined afresh and steps should be taken continuously to locate
indigenous sources of supply and restore as many of the deleted
items to the Stationery Office vocabulary as possible.

Reply of Government

The Controller of Stationery, Government of India Stationery
Office, Calcutta has taken action to explore sources of indigenous
supply in respect of 91 items (145 items of imported stores minus 54
items for which there are no demands) . Of these 91 items, indigenous
sources of supply are known in respect of two items, viz. JO 29 (Stap-
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ling Machine) and JO 30 (Staples). Samples of these items have al-

ready been sent to the Deputy . Director.of Inspection (Stationery),

Calcutta for dra.wmg up, necessary specifications. After this has bbex.
done these items will be, restored to the vocabulary of the:Govt. of’
India Statmnery Offics.

The Controller of"Stationery had also invited dummy tenders in
respect of the remaining 89 items from 11 firms known to be dealing
in these stores. Only 3 firms responded and offered indigenous stores
against 48 items. They sent samples in respect of .32 items only.
These have been sent to the Geological Survey of India and Survey of
India, Calcutta, for practical test and opinion as to their suitability
as substitutes for the imported articles. If the samples are found
acceptable, action will be taken to draw up specifications and to res-
tore these items to the vocabulary of the Stationery Office,

Efforts continue to be made to locate indigenous substitutes for the
remaining items as well.

[Department of Works, Housing and Urban Development O.M. No.
1512|69-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 23) Para 2.118

The Committee are glad to note that the new system of payment
would remove the major complaint of the contractors about the délay
in payment ‘of their bills.

Reply of Government

~ The observations of ti‘ne Committee have been noted.

[Department of Works, Housing and Urban Development O.M. No.
15.2:69-PII. dated the 22nd September, 1969]

Recommendation (Serial No. 24) Para 3.13

The Committee note that the Stationery Office has not experienc-
ed any difficulty in regard to maintenance of stocks to meet the re-
quirements of indentors. The Committee also note that it is not pos-
sible to find out whether the stationery depots are holding stocks in
excess of their admissible limits till the stock verification is over at
the end of the year. The Committee suggest that a procedure should
be devised whereby it would be possible for the Chief Controller of
Printing and Stationery to ascertain at suitable intervals of time whe-
ther any stationery depot is holding stocks beyond the permissible
limit and incurring additional expenditure due to its handling and
Issue,
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Reply of Government ¥ Lo

-~y

The recomtmendation has heen noted. Instru:tions have been issued
1o the Réegional Stationery Depots for sending quarterly stat ments
of stocks helil by them to the Controller of Stationery and the Chief
Control¥r of Printing and Stationery (Appendix III). These state-
ments will be scrutinised with reference to the stock limits.

[Department of Works, ‘Houting and Urban Development O.M. No.
1512169-PI1, dated the 22n1 September, 1969]

’ Recommendation (Serial No. 25) Para. 3.22

. The Committee note the detailed procedure that is being foHow-
"ed in the Central Stationery Office and the regional Stationery
Depots for verification of stock. They are unhappy to note that as
a result of stock verification for the year 1967, there was an excess
of Rs. 57,440 and a deficit of Rs. 47,409 resulting in a net excess of
Rs. 10,031. The Committee fecl that there is scope for improvement
in the maintenance of stock registers and related accounts of the
Stationery Office so that discrepancies of this nature do not occur
in future. The Committee desire that responsibility for excess or
deficit detected as a result of stock verifications sheuld be fixed
in all cases before the amounts are sanctioned or written off,

Reply of Government

The excess and deficit mentioned above are for the year 1966-67
and relate to 5 stores of the Government of India Stationery Office,
Calcutta and stores in each of the 3 Regional Stationery Depots.
The value of paper and stationery stores and packing cases etc.,
handled by each store individually during that year is given below:—

Name of Stores Receipts Issues
‘including (including
O.B. transfers transfers to
from other other stores)

stores).

Rs. Rs.
1. Wholesale Store 99,37,027  §1,99,446
2. Retail Store 21,71,152 19,64.856
3. M. S. Store 44,36,363 30,33,822
4. P. C. W. H. Store 25,290,404 7,98,746
5. R. K. P. Store . "12,82,136 9,10,644
6. R. S. Depot, New Delhi . $8,59,434  34,41,597
4. R* S. Depot , Madras . t8,08,752 4,00,186
8. R. S. Depot, Bombay . ®14,70,074 6,50,821
9. Packing Cases etc. . 2,17,683 2,50,692

2,87,12,01§  1,66,50,810




The above figures show that, as compared to the total value of
receipts and issues of stores amounting to Rs. 4,53,62,825.00 handled
during the year, the percentage of total excesses and deficits comes
ia only 0.13 and 0.10 per cent respectively., Such excesses and deficits
.cannot be completely eliminated in a large stores handling organisa-
tion like the Government of India, Stationery Office. The Controller
.of Stationery has, however, been asked to look into the entire
system of maintenance, handling and issue of stores in the Govern-
ment of India Stationery Office, Calcutta and the Regional Stationery
Depots.

2. Experience has shown that the excesses and deficits revealed
.during physical verification of stocks are mainly attributable to:

(i) wrong postings, wrong issues, etc., on account of similarity
in nomentlature of some items;

(ii) shortage ot storage space—-stores of the same nature are
kept in different places and also side by side with stores
of similar nomenclature vhich some times results in a

mix-up; and

(iii) piece-meal issues of varieties of stores to a large number
of indentors every day.

3. The question of the fixation of responsibility for excesses and
.deficits, detected as a result of stock verification, is always gone
into when proposals for adjustment or write-off in such cases are
.considered. Generally, the shortage|excesses are not the result of
.any serious negligenece on the part of any individual Government
officer or officers, calling for disciplinary action. A certificate to
this effect is furnished while sending proposals to Government for
adjustment/write off.

[Department of Works, Housing and Urban Development O.M. No.
15!2169-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 26) Para 3.26

The Committee note that while in 1966-67 a sum of Rs. 148.46 only
was written off by the Chief Controller of Printing and Stationery,
a sum of Rs. 7,564.70 was written off by him during 1967-68. They
would stress the need for minimising the losses of stores due to de-
fective storage or the loss in transit die to inefficient handling and

paching, etc.

LN



16
Reply of Government

The recommendation has been noted. The Controller of Stationery,
Calcutta has been advised to issue instructions to the staff concerned:
to ensure proper storage and handling of the stationery stores to-
minimise losses. For léeeping a watch, he has also been asked to send
to the Chief Controller of Printing and Stationery an annual state:
ment giving details of the amounts written off on account of stores:
broken or damaged in storage or lost in transit.

[Department of Works, Housing and Urban Development O.M. No.
15!2169-PII, dated the 22nd September, 1969]

Récommendation (Serial No. 27) Para 3.30

The Committee feel that as and when the activities of the Station-
ery Depots expand with the rapid growth of governmental activities
in future, the Department may have to resort to mechanical appli-
ances for the handling of stationery stores in bulk. They hope that
while planning expansion programmes of the stationery stores, the:
provision of mechahical handling devices should be kept in view.

Reply of Government
The recommendation has been noted.

[Department of Works, Housing and Urban Development O.M. No.
15'2|69-PII, dated the 22nd September, 1969]

Recomendation (Serial No. 28) Para 4.3

The Committee are glad to note that the provision for “Paper” is
for the purchase of indigenous paper and the provisions for “Other
Stores” do not include any amount for imported stores. They hope
that this tremd will be maintained.

Reply of Government
The observations of the Committee have been noted.
[Department of Works, Housing and Urban Development O.M. No.
15i2169-PII, dated the 22nd September, 1969]
Recommendation (Serial No. 29) Para 4.12

The Committee recommend that the Government of India Sta-
tionery Office should be examined by the Staff Inspection Unit of
the Ministry of Finance as early as possible in view of the fact that
such inspection has not so far taken place and several changes
in staff strength have taken place in 1954, 1956, 1957, 1958 and 1966.
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Reply of Government

The Staff Inspection Unit of the Ministry of Finance have beem
asked to conduct the inspection. The Government of India Station-—
ery Office has been included in their mspectlon programme for the-
periotd .Iu.ly-Deeember 1969. « St

[Departmént of Works, Housing and Urban Development O.M. No.
15!2169-PII, dated the 22nd September, 1969]

Recommendation (Serial No. 30) Para 4.13

The Committee would like that the Ministry may examine the-
stafing pattern, grades, etc. in the Government of India Stationery
Office, Calcutta and its Regional Depots.

Reply of Government

The staffing pattern and grades, etc., of the Stationery Wing
have been taken up for detailed examination,

[Department of Works, Housing and Urban Development O.M. No;
1512{69-PII, dated the 22nd September, 1969]
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RECOMMENDATIONS WHICH THE COMMITTEE DO NOT
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY"

Recommendation (Serial No. 14) Para. 2.71

The economics of the transfer of responsibility for procurement
of printing paper to the Railways should be worked out for a period

of three years after the transfer and the results intimated to the
Committee. B

Reply of Government

‘The matter was reviewed by the Ministry of Railways (Railway
Board) in January, 1969 and the position, as intimated by the various
Railways, is indicated below:

.Railways Lxpenses incurred Advantages gained Remarks
~
1 2 3 4
C. Railway Rs. 5000/- (period No  advantages.

April 1966 to Sep- Conuroller of Sta-
tember, 1968 i. e., tionery mustdothis
for 30 Months. work.

E. Railway Managed with pre- Direct purchase is During1968-69 hono-
sent staff, Have cheaper as during  rarium to the extent
paid honorarium of one year Railways paid in 1967-68 may
Re. 953:80 during had to pay Rs. haveto be paid.

1967-68. 45,425/- to  Govt.

° of India Stationery
office as departmen-
tal charges.

N. Railway Noextraamount on It is advantageous
this work has becn as it expedites supp-
paid. lies.

N. L. Railway Do. Do.

N. F. Railway Do. No advantages.

S. Railway Rs. 1000/~ per It is advantageous
annum approx. as Railways get

stores quickly and
at cheaper rates.

18
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1 2 3 4
S. C. Railway Rs. 225/~ permonth  Contract  can  be :
approx. - . placed direct, loss -,

of time is climinated
and supply is on
reasonable rates and

¥

prompt.
“¢ ¥ Raiway . No extra expendi- Notable improve-
3. £. Railway Nturc. P ment in supply.
- e Do. Due to direct orders i
W. Railwig ; time has been saved.. ;
4
'C-L.W’. . - ‘DO. be ®
D.L.W. Rs, 635/- approx. No advan‘."‘?ﬁdh‘:,eléf
since declaration of failure of R/*

. Ba Railways as D.D.O. ing firms.

- L L e e

2. The main advantage to the Railways as a result of their béind
declared as Direct Demanding Officers is the saving in departmental
‘charges which they had to pay to the Government of India Stationery
Office. The amount of departmental charges which the Railways
would have had to pay during the preceeding thtee years is indicat-
ed below:—

—— e ——

Year Tonnage of printing paper Value Departmental charges
that G.I.§.0* woul,,
have earned @ 4 %

on value

Rs. Rs.
1966-67 s002 Metric Tons 65,82,510 2,643,300
1967-68 7889 s » 1,04,31,390 4,17,256
1968-69 7156 » s 1,05,72,960 4,22.56
ToTtaAL 20047 2,75,86,860 11,03,474

Railways with the Directorate General of Supplies and Disposals,
the former did not agree to the transfer of this work back to the
Government of India Stationery Office Calcutta when a question
10 this effect was raised by the Controller of Stationery.

‘Department of Works, Housing and Urban Development O.M. No.
15/2169-PII, dated the 22nd September, 1969]
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Recommendation Paras 2.77 & 2.78

The Committee are glad to note that during the last three years
about 60 per cent of the demand for stationery stores received [rom
the Indian Embassies and Missions abroad has been met by the
Stationery Office and consumption of foreign exchange by these
offices has been reduced to that extent during these years.

The Committee would recommend that the total requirement of
stationery of these offices should be assessed and endeavour should
be made to meet as far as possible this demand from supplies of
indigenous articles through the central agency of the stationery
office. The Committee would like the Government to examine the
feasibility of encouraging the Indian Missions abroad to use more
and more of indigenous paper and stationery articles in their offi-
cial work.

Reply of Government

‘The matter has been examined and it has been found that out
of 163 Indian Missions abroad, declared as Direct Demanding Offi-
cers, only 79 placed their annual indents on the Government of
India stationery office during 1968-69 covering their entire demands.
About 12 others indented for only a few items. The recommenda-
tion of the Estimates Committee has been brought to the notice
of the Ministry of External Affairs for consideration and issue of
suitable instructions to all the Missions abroad.

[Department of Works, Housing and Urban Development O.M. No.
15/2|169-P1I, dated the 22nd September, 1969].

Comments of the Committee

The action taken by the Ministry of External Affairs in the
matter may be intimated for the information of the Estimates Com-
mittee.

New DELHI; M. THIRUMALA RAO,
December 22, 1969. Chairman,

Pausa 1, 1891 (Saka) Estimates Committee



APPENDIX 1
(Vide reply to Recommendation Serial No. 6 in Chapter II)

OFFICE OF THE CONTROLLER OF PRINTING AND
STATIONERY, INDIA

No. 51111:52-P&S. New Delhi, the 14th July 1954

SusJecT: Abolition of the system of monetary allotment for Statio-
nery Stores to the various Government of India Indentors
and introduction of ‘Quantity Scales’ instead.

As the Ministry of Home Affairs etc. are aware, suply of Statio-
nery Stores has in the past been made by the Government of India
Stationery Office, Calcutta, on the basis of a system of monetary
allotment under rules 3 and 17 of the “Rules for the Supply and Use
-of Stationery Stores”. The whole system of supply of Stationery
Stores has recently been thoroughly reviewed and it has been decid-
«d by the Government of India that the above system of monetary
allotment for supply of Stationery Stores to various non-paying
‘Central Government Departments should be abolished and replaced
by a system of issues according to scales laid .down for the supply
-of various items of Stationery Stores per officer, clerk or class IV
staff using stationery or otherwise.

2. The approved scales which have been determined with the
concurrence of the Government of India are shown in Appendices
“A’ and ‘B’ enclosed Appendix ‘A’ includes Paper and Stationery
Items of General Office Use and shows the scales fixed for their sup-
ply to the Central Government Offices|Departments. The scales fixed
hereunder supersede the quantity scales as contained in Appendix
“F’ of the “Rules for the Supply and Use of Stationery Stores”. Ap-
pendix ‘B’ indicates such items of paper and other miscellaneous
Stationery Stores for which fixation of a general Scale for Consum-
ption is not possible in view of the fact that the consumption of
such stores does not depend on the staff strength but upon the nature
and volume of work which the various Ministries and Offices are re-
quired to perform.

3. The Ministry of Home Affairs etc. are now requested to submit
their annual indents for the stationery items indicated in Appendix
“A’ on the basis of the scales shown under Col. 8 therein and for the
items shown in Appendix ‘B’ on the basis of their average consum-
ption for the preceding three years accompanied by a certificate duly
countersigned by the Controlling Officer to that effect.

21
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4. A scale for writing paper for Law Courts has not been laid
down as the consumption of writing paper is not uniform in all the
Courts. Indents for writing paper by the Courts will, therefore, be
submitted by them on an ‘as required basis’ with a certificate duly
countersigned by the Controlling Officer that the quantity of paper
indented for 1s the absolute minimum required.

5. This revised procedure for the supply of Stationery Stores o
the basis of quantity scales will take effect from 1st April 1954 and
any supplies made by the Government of India Stationery Office,
Calcutta to its indentors so far during the current financial year will
be adjusted against the quantities admissible to them according tr
the revised procedure.

6. The scales are being introduced for the time being on a ten-
tative basis and will be revised, if necessary, after a period of twe
years in the light of experience gained during this period. |

7. All the Ministries of the Government of India are requested
to bring the above instructions also to the notice of the attached
and subordinate offices under their administrative control.

(Sd) C. A. SUBRAHMANAYAM
Controlier of Printing & Stationery, Indies

(1) All the Ministries of the Government of India.

(2) Secretary to the President, Rashtrapati Bhawan, New
Delhi.

(8) Military Secretary to the President, Rashtrapati Bhawart,
New Delhi.
(4) Prime Minister’s Secretariat.
(5) Cabinet Secretariat. ; O
(6) Secretary, House of People Secretariat.
(7) Secretary, Cauncil of States Seeretariat.
- (8) Supreme Court.

(9) All Heads of the Presses & Branches under the C.CP. & S.
(India), New Delhi.

_ (10) Comptroller & Auditor General of India, New Delhi.
; (11) Election Commission, New Delhi.
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(12) Union Public Service Commission, New Delhi.
(13) Department of Parliamentary Affairs.
(14) Planning Commission.

Copy also forwarded for information to all Part ‘C’ States.

(Sd.) C. A. SUBRAHMANYAM
Controller of Printing & Stationery, India
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ANNEXURE ‘B’

List of paper and other miscellaneous Stationery|/Stores demands for which should be based on
average consumption of the preceding threayears.and should accompany a certificate to that
effect duly countersigned by the Controlling Officer.

A. For Duplicating work Vocahulary No.
(1) Duplicating paper white abaorbent or seml-lbsorbcnt,
. Cap—6¢ lbs. . E. 046, E. 048
(2) Do. brief slze-.-la lbs. . E. o047
(3) Duplicating paper unbleached soft size——5§ lbs. E. 049
(4) Dupligraph paper super calendered
(s) Stencil paper of various kinds = . . . . K. 021-027

(6) Duplicating ink (one tube to be assued per s reams of

Duplicating Paper) K. or1-014
(7) Correcting Fluid . K. 006
B. For Drawing Work
(a) Paper :
(1) Drawing Paper . [fA. oo1-022
LA. 031-033
(2) Ferroprussiate (Sensitized and unsensitized) . A. 023-028
(3) Tracing Paper . A. 051-0§5
(4) Tissue Paper . . . A- o050
(s) White Cartridge Paper (for rough drawing) . D. 0§5-061
(6) Section Paper (Graph Paper) - . A. 036-040
() Miscellaneous :
(1) Tracing cloth . H. 040-050 & 052
(2) Brushes of various kinds . . . H- oo1-036
(3) Drawing pencils (various grades) . H. 072-083
(4) Water Colours (Assorted) . H. 104-105
(5) Rulers Flat . . . . . H. 094-95
(6) Holders for steel pen (Mapping and crowquills) H. 085 and 0-87
(7) Steel pen, crowquill . . H. o84
(8) Pens mapping steel H. 086
(9) Drawing pins (1/2"4-3/4") H- 091-92
(10) Cabinet nests 6 saucers H. o096
(11) Saucers for colours . H. o097
(12) Slants (6 nests and 3 nests) . H. 098-99
(13) Sponges (Large and Small) H. 100-103
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ANN®XURE ‘B’—comd.

(14) Water colour box empty large . H- o056
(15) Shilling colour Box . . H. os1
(16) Drawing ink liquid (Assorted) B H. 064
(17) Drawing ink liquid Black . H. o6s
C. For Printing and Binding Work e
(1) Printing paper, bleached . App.021-034,031-0SI
Printing paper, unbleached . D. o92-100
Printing paper, semi-bleached . D. o78-091
Printing paper, coloured . D. 062-069,
App. 042-047
Printing paper, badami . D. 018-036
Printing paper, cartridge etc. . D. 027-030, 052-061,
D. 070-077, D. 101-105§
Real and Immitation Art . D. oor-017,
App. 036
(2) Binding cloth of sorts . J. oos
(3) Art Canvas . . . . . J]. oo2
(4) Cloth, (Grey, Jaconet, long & Rexine) J. 0o07-009
J. 004, J. 003
(5) Leather of sorts, calf and sheep J. o15-022
(6) Pulp boards of various sorts and sizes E. o57-060
(7) Straw Boards of various sizes and sorts - G. 033-053
(8) Tapes . . M. o079-080
(9) Thread . J. 031-039
(10) Twine (hemp, jute and white) . J. 040-042
(11) Stationery Laces . J. o028
(12) Ruling paste - I 053-054
(13) Needles large and small . J. 023-025
(14) Numbering machine and ink . M. 035. M. 028
(1s) Litho ink . K., o1s
D. For Packing and Despatch Work
(1) Wrapping paper (Brown and Kraft of various sizes and
and sorts) . . . . . . . E. 004-027
(2) Sealing Wax red . . . M- o059
(3) Service envelopes of S.E. Series . F. 045-053
(4) Stapling machine and staples . J. 029-030
(5) Other miscellancous articles J. 026-006,010-014,
027
E. For Permanent Record :
(1) Parchment . . . . L. oo1-007

(2) Paper mill-bourne handmade loan B. 031, E: o6s
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ANNEXURE ‘B’~—contd.

F. For Training Schools and Units

(1) Target paper of various sizes . .
(2) Crayons ' .. . . . .
(3) Exercise Books . . . .

(4) Slate and Slate Pencils . .

(s) Inkwell-China . . .

G. For General Use

(1) Bank books, plain and ruled
(2) File books
(3) Rubber Stamps

E. 064-073
1. oo1-004
F. 057-060
I. 062-063
Loz ~

F. oo1-019
F. 061-064



APPENDIX II
(Vide reply to Recommendation Serial No. 18 in chapter II)
GOVERNMENT OF INDIA

OFFICE OF THE CHIEF CONTROLLER OF PRINTING AND
STATIONERY

‘NIRMAN BHAVAN’
No. 12/18]69-P&S. New Delhi, dated the 25th June, 1969.

SuBJECT: —Lacal purchase of stationery stores—powers of Minis-
tries|Heads of Departments/Heads of Offices.

,In accordance with the instructions contained in the Ministry
of Finance (Department of Expenditure) O.M. No. F. 12(76)-E-II
(A) |60, dated 20-9-1963 (copy enclosed), all the indentors of this
Department are required to send a quarterly return in respect of
local purchase of stationery stores made by them within their finan-
cial powers to the Controller of Stationery, Calcutta and the Re-
gional Stationery Depots concerned. The Estimates Committee of
the Parliament while examining the procedure for local purchase of
stationery stores have observed that most of the Central Govt.
Offices do not send such returns to the Controller of Stationery and
the Regional Stationery Depots concerned with the result that it is
difficult to measure in definite terms how far the function of the
Stationery Office as the Central Agency for procurement and supply
of stationery stores are being fulfilled or their powers eroded. The
Committee have, therefore, urged that all the indenting officers
should scrupulously comply with the existing instructions of the
Ministry of Finance mentioned above. The Ministry of Home
Affairs, etc., are requested to issue instructions to their Attached
and Subordinate offices to ensure that the orders of the Ministry
of Finance as mentioned above are complied with.

2. The Estimates Committee have also taken a serious view of
indentors making local purchase in excess of the permissible limits.
Ministry of Home Affairs etc., are requested to impress upon their
Attached and Subordinate Offices not to exceed the limits of powers
for local purchase of stationery.

(Sd.) S. S. NARULA,
Deputy Controller, Administration, II,
for Chief Controller of Printing and Stationery.
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To

1. All the Ministries & Departments of the Government (with

20 .spare copies).

. President’s Secretariat, New Delhi.
. Prime Minister’s Secretariat, New Delhi.
Cabinet Secretariat, New Delhi.
. Planning Commission, New Delhi.
Department. of Parliamentary Affairs, New Delhi.
Comptroller & Auditor General of India, New Delhi.
Administrative Reforms Commission, New Delhi.
. Registrar, Supreme Court, New Delhi.
. Chief Election Commissioner, New Delhi.
. Registrar General of India, New Delhi.
. Union Public Service Commission, New Delhi.
. Lok Sabha Secretariat, New Delhi.
. Rajya Sabha Secretariat, New Delhi.
. All the Heads of Presses and Branches of this Department.
. Establishment Section, Headquarters Office.

© 2 NSO W

Pt b e b ed b
D WD N = O

No. F. 12(76)-E.II(A) |60

GOVERNMENT OF INDIA
MINISTRY OF FINANCE

DEPARTMENT OF EXPENDITURE
New Delhi, the 30th September, 1963.
OFFICE MEMORANDUM

SusJsecT: —Local purchase of stationery stores—Powers of Ministries|
Heads of Departments|Heads of Offices.

The undersigned is directed to refer to this Ministry’s Office
Memorandum of even number dt. the 6th August, 1960, on the subject
mentioned above (copy enclosed for ready reference) and to say that
the addition made at the end of para 2(a) thereof under this Minis-
try’s Office Memorandum of even number dated the 28th May, 1963
may be substituted by the following: —

‘“after making the local purchase, the indentor should inform
the Govt. of India Stationery Office, Calcutta|Regional
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Stationery Depot, New Delhi, as the case may be, in the
first week of April, July, October and January, of the
particulars of such purchases made during the preceding
quarter, i.e, quarter ending 31st March, 30th June, 30th
September and 31st December, so that the quantities to be
supplied by the Govt. of India, Stationery Office are reduc-
ed to that extent; and”

Sd|- HOT CHAND,
Under Secretary to the Government of India,

To
All Ministries of the Government of India, etc. etc.

No. F. 12(76)-E.II (A) |60

Copy with 30 spare copies. forwarded to the Chief Controller of
Printing and Stationery, New Delhi.

Copy with 10 spare copies forwarded to-the Ministry of W.H.&R.
(Department of W. & H.) with reference to their U.O. No. S&P.II-
5.105/63 dated the 5th September, 1963.

3 copies to Estate Branch of the Ministry of Finance.

Sd|- HOT CHAND,
Under Secretary to the Government of India,

Copy of Office Memorandum No. F. 12(76)E.IL(A)|60, dated the
6th August, 1960, from Ministry of Finance, Department of Expendi-
ture, addressed to all Ministries of the Govt. of India, etc. ete.

SusJecT: —Local purchase of stationery stores—powers of Ministries|
Heads of Departments/Heads of Offices.

In partial modification of this Ministry’s Office Memorandum No.
12(144)-E.I1 (A) |59, dt. the 26th December, 1959 on the above subject
and subject to such general instructions as may be issued by the
Chief Controller of Printing and Stationery, etc. from time to time
in this behalf, the President is pleased to enhance wuntil further
orders the powers of the Ministries|Departments of the Govt. of India
and other authorities subordinate to them regarding the local pur-
chase of stationery stores as follows:—

(i) Ministries|Departments of the Government of India—
Rs. 10,000|- per annum, but full powers subject to the con-
currence of the Chief Controller of Printing and Stationery.
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(ii) Heads of Departments.—Rs. 5,000|- per annum
(iii) Heads of Offices—Rs. 500|- per annum.

2. The exercise of these powers will also be subject to the follow-
ing conditions: —

(a) Local purchases should be so regulated that the overall
procurement of stationery stores including those received
through the Government of India Stationery Office|Re-
gional Stationery Depot does not exceed the total require-
ments of the indentor calculated on the basis of the “quan-
tity scale” prescribed by the Chief Controller of Printing
and Stationery for the consumption of different items of
stationery by various categories of staff; and

(b) these delegations do not extend to the purchase of paper
for printing purposes except with the prior concurrence of
the Chief Controller of Printing and Stationery.

3. This issues with the concurrence of the Ministry of Works,
Housing and Supply.

Sd|- C. R. KRISHNAMURTHI,
Deputy Secretary to the Government of India.



APPENDIX III
(Vide reply to Recommendation Serial No. 24 in chapter II)
GOVERNMENT OF INDIA STATIONERY OFFICE
3, CHURCH LANE
CALCUTTA-1
Office Order No. 10 of 1969-70 dated 18-9-69
~ File No. 519(11|69-CDN.

SusJEcT: — Watching of stock level of paper and other stationery
stores of the Regional Stationery Depots—procedure re-
garding.

The Estimates Committee of 1968-69 in its 62nd report recommen-
ded inter alia that a procedure should be devised where by it would
be possible to ascertain at intervals of time whether any Stationery
Department is holding stocks beyond permissible limit and incurring
additional expenditure due to its handling and issue. The recomme-
ndation has been accepted by the Chief Controller of Printing and
Stationery, New Delhi.

2. With a view to impelmenting the recommendations of the
Estimates Committee, the Asstt. Controllers of the three Regional
Depots shall furnish a quarterly statement of stock held by them of
each item in the proforma enclosed to the Chief Controller of Print-
ing and Stationery, New Delhi as also to the Controller of Stationery.
The statement should contain the position as on 1st April, 1st July,
1st October and 1st January each year and should reach Chief Con-
troller of Printing and Stationery Office and Government of India
Stationery Office, Calcutta by the 10th of the respective month.

3. On receipt of the statement in this office, Assistant Controller
(Supply) should scrutinise the items of the stock in the depot with
reference to the limit of maximum of stocks and suggest remedial
measure against over stocking and arrange replenishment of stocks
which are below the level of the limit of minimum stock. Before
taking any action he will obtain the orders of Deputy Controller
Stationery or Controller of Stationery as the case may be and then
apprise the Chief Controller of Printing and Stationery, New Delhi

37
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of the action taken by Govt. of India Stationery Office, Calcutta.
This should be dealt with in Survey Section, now under the charge
of Asstt. Controller (Supply).

Sd|- MAJOR J. K. LAHIRI,

Controller of Stationery.
To
1. All Officers of G.1.S.0., Calcutta.
2. Superintendent, Survey Section, G.I.S.0,, Calcutta.

3. Shri Pran Nath, Asstt. Controller, Regional Stationery Depot,
New Delhi.

4. Shri G. Vishnani, Assistant Controller, Regional Stationery
Depot, Madras.

5. Shri S. D. Sharma," Asstt. Controller, Regional Stationery
Depot. Bombay.
6. Esstt. Section—10 copies.

7. Shri S. S. Narula, Deputy Controller (Admn.), Office of the
Chief Controller of Printing and Stationery, New Delhi.
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APPENDIX 1V
(Vide Introduction to Report)

Analysis of action taken by Gowernment onthe recommendations contained
in the Seventy-second Report of the Estimates Committee (Fourth Lok Sabha).

1. Total number of recommendations . . .. 31
2 Recommendations which have been accepted by Government
(vide recommendations Nos. 1,2,3,4,5,6,7,8,9, 10, II,
12,13, 15,16, 17, 18, 19, 20, 21, 22, 23,24,25 26, 27, 28,
29, 30 including in Chapter IT)
Number 29
Percentage to total 93'5%
3. Recommendations which the Committee do not désire to
pursue in view of Government’s reply (vide rccommenda-
tions Nos. 14 and Paras Nos. 2-77 and 2- 78 included in
Chapter IID). .
* Number 2

Percentage to total . 6:5%
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